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A4 A ADITYA BIRLA FINANCE LIMITED
‘ ADITYA BIRLA Reqisieend Offies: ndian Bayos Compaund, Veraeal Bujeal-382 268,
Carpoeate Ol ; 12 Fleor, A Teck Per, Mian Corilae, Nesr His

Al _..J CA F‘ ITA L
FITECTING FIHEHLIH V6 Mak, Goozpean fEast), Nambai-aH 053, Mazzrashia
EGEHIG ENDUM / AMENDMENT

This Reference in our Advertisement Regarding E-AUCTION SALE NOTICE of Borrowsar
Mis, HOTEL GAVRAN VEG-NONVEGD, Loan &fc. No. ; ABPUNSTS00DD00581882 Publishard
in thiz Nawspaper on Thursday, 03.04.2025, KINDLY NOTE THAT in purstance of the
order dated 24.03. 2025 passed by Ld, NCLT, Ahmedabad, the Hon'ble NCLT, Ahmedabad
was pleased to aliow the Amalgamation of Aditya Birla Finance Lid. with Aditya Bira
Capital Ltd. Therefore, the Capticned Sale notice issued to you be considered to be
izsued by Aditya Birda Gapital Ltd. Other Terms and Condition will remaln the same:
Place: Puna, Maharashirs i
Date 054 2025 autharisad OHcer, ADITTA BIRLA FINARCE LIMITED

TATA CAPITAL HOUSING FINANCE LTD.
Branch Address: Office No. 15 & 30, 1st Floor, Avannti Premium,
ABIL House, Tilak Road, ShukrawarPeth Pune - 411030.

11th Floor Tower A, Peninsula Business Park,
Lower Parel, Mumbai—400013.
CIN No. U67190MH2008PLC187552.

Loan Account No: 10590609

“Notice is hereby given to the public in general and in particular to M/S.
ZIEON CREATION PVT LTD (Borrower) MRS. JINISHA BHAVIK HARIA &
MR. AJINKYAASHOK GANAGE & MR. AMIT SANATAN SAWANT (the Co-
borrower (s) and Guarantor/ or their legal heirs/representatives, that the
Authorised Officer of TATA Capital Housing Finance Ltd. (TCHFL), by
following due procedure under SARFAESI Act, has taken the Physical
Possession of the Immovable Property more particularly described in
Schedule below, mortgaged with TCHFL. Despite giving several notices the
Borrower and Co-borrower have failed/ neglected to remove inventory lying
in the premises. Hence, vide this notice the borrower and co- borrower are
given last chance to remove the inventory lying in the Immovable property
within 07 days from the date of publication of this notice, failing which the
Authorised Officer shall proceed with disposal of the inventory according to
merit. The Authorised Officer and TCHFL shall not be held responsible for
the same.

TATA BT RLTTS

Ganpatrao Kadam Marg,

Property No.1-
All that piece and parcel of the property bearing Residential Flat No. 106, in
Building No. A, on First Floor, admeasuring area 48.89 Sq. Mtr. Carpet area,
Enclosed Balcony 8.40 Sq. Mtr., Dry Balcony 2.27 Sq. Mtr. and 10.08 Sq.
Mtr. Attached Terrace, in the project known as “Kohinoor Majesty” being
constructed on all that piece of land bearing Survey No. 64/1, situated at
village Varale, Taluka Maval, District Pune, within the Registration District of
Pune, Sub District of Taluka Maval Situated within the Revenue limits of

TATA CAPITAL HOUSING FINANCE LTD.

"|. Branch Address: Office No. 15 & 30, 1st Floor, Avannti Premium,
ABIL House, Tilak Road, ShukrawarPeth Pune -411030.

8 7,1 1,Y Regd. Office: 11th Fioor, Tower A, Peninsula Business Park,

Ganpatrao Kadam Marg, Lower Parel, Mumbai —400013.

CIN No. U671 90MH2008PLC187552.

Loan Account No: TCHHF0639000100085147

“Notice is hereby given to the public in general and in particular to Mr.
ASHOK BORKAR (Borrower) Mrs. ANITA ASHOK BORKAR (the Co-
borrower (s) and Guarantor/ or their legal heirs/representatives, that the
Authorised Officer of TATA Capital Housing Finance Ltd. (TCHFL), by
following due procedure under SARFAESI Act, has taken the Physical
Possession of the Immovable Property more particularly described in
Schedule below, mortgaged with TCHFL. Despite giving several notices the
Borrower and Co-borrower have failed/ neglected to remove inventory lying
in the premises. Hence, vide this notice the borrower and co- borrower are
given last chance to remove the inventory lying in the Immovable property
within 07 days from the date of publication of this notice, failing which the
Authorised Officer shall proceed with disposal of the inventory according to
merit. The Authorised Officer and TCHFL shall not be held responsible for
the same.

All that piece and parcel of bearing Shop / Office / Unit No. 21 &amp; 22
admeasuring area 588 Sq. Ft. i.e. 54.62 Sqg. Mtrs. Carpet situated on 5TH
Floor of the building, Wing ‘C’ in the said commercial complex known as “K.
K. Market” and along with proportionate share in the land and common
areas, common facility, and common two wheeler/Car parking which is
more particularly described in the schedule herein above.

Date: - 08.04.2025 Sd/-

Place: - Pune Authorised Officer
Tata Capital Housing Finance Ltd.

IDBI Bank Ltd. Retail Recovery, IDBI House, I
1st Floor, Dnyaneshwar Paduka Chowk, F.C. PNOES-E-SISCI:OE
Road, Shivaji Nagar, Pune-411004.

(1) IDBI BANK

The Authorised Officer of IDBI Bank Ltd., under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (54 of 2002) & in exercise of the powers conferred under
Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002 Published Demand
Notice dated mentioned below, under Section 13(2) of the said Act, calling upon the concerned
Borrowers, as per details given below, to repay the amount mentioned in the respective Notice within 60
days from the date of the Said Notice. The concerned Borrowers having failed to repay the said due
amount, notice is hereby given to the concerned Borrowers in particular and the public in general that the
undersigned has taken Possession of the immovable property described herein below in exercise of
powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the said Rules on the date

TATA CAPITAL HOUSING FINANCE LTD.
'.'1.' Branch Address: Office No. 15 & 30, 1st Floor, Avannti Premium,
ABIL House, Tilak Road, Shukrawar Peth, Pune - 411030.

Tﬂ'ﬂ. Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai—400013.

CIN No. U67190MH2008PLC187552.

Loan Account No: 10323292

“Notice is hereby given to the public in general and in particular to Mr.
Hemraj Vasudeo Joshi (Borrower) Mrs. Mohini Hemraj Joshi (the Co-
borrower (s) and Guarantor/ or their legal heirs/representatives, that the
Authorised Officer of TATA Capital Housing Finance Ltd. (TCHFL), by
following due procedure under SARFAESI Act, has taken the Physical
Possession of the Immovable Property more particularly described in
Schedule below, mortgaged with TCHFL. Despite giving several notices the
Borrower and Co-borrower have failed/ neglected to remove inventory lying
in the premises. Hence, vide this notice the borrower and co- borrower are
given last chance to remove the inventory lying in the Immovable property
within 07 days from the date of publication of this notice, failing which the
Authorised Officer shall proceed with disposal of the inventory according to
merit. The Authorised Officer and TCHFL shall not be held responsible for
the same.

All That Piece And Parcel Of Immovable Property Bearing Flat No. 108, on
the 1st Floor of Building No. 6, carpet area admeasuring 21.93 Sq. Mtrs.,
(236.05 Sq. Feet), And Enclosed Balcony Admeasuring 4.08 Sq.Mtrs (43.91
Sq.Feet), in the scheme known as “ Atulya”, Located On Plot Admeasuring
1827.45 Along With FSI Consume As Per Mentioned In Rera Situated On
The Said Property Admeasuring 2 Hector 97 Ares |.E. 29700 Sq. Mtrs, Out
Of Gat No. 405/3486 Totally Admeasuring 03 Hector 23 Ares (Including Pot
Kharaba) Of Maval, Pune.
Date: - 08.04.2025
Place: - Pune

Sd/-
Authorised Officer

Tata Capital Housing Finance Ltd.

PUBLIC NOTICE

Notice is hereby given to the Public informing that the Documents of Original
Apartment Deed, Registration Receipt and Index 2 executed between Promoter
M/S. G.K. Enterprises and others and Purchasers Mr. Deepak Saggar and
Mrs. Manisha Saggar Registered in the office of Sub Registrar Haveli No. 5
at Sr. No. 8306/2009 on 21/11/2009, which was executed in respect of the
Apartment/ Flat No. 101 admeasuring Carpet Area about 70.06 Sq.Mtrs.
along with Adjacent Terrace admeasuring area 04.02 Sq. Mtrs. on the First
Floor, of Building No. “I”, of the Building known by Rose Valley and now
known by the society known as the “Rose Valley Co-Operative Housing
Society Ltd.” constructed on Survey No. 106/1, 106/1/3, 133/9, 133/11,
133/13 situated at Pimple Saudagar, Taluka Haveli, District Pune, within
the limits of Pimpri Chinchwad Municipal Corporation has been
lost/misplaced by the present flat owner i.e. Mr. Deepak Saggar and Mrs.
Manisha Saggar. In case if anybody finds the above document, she/he/they
are requested to hand over the same to the concern Police Station or to the
owner or to the undersigned within 7 days from today. And should not misuse
the said documents.

This Notice is given at Pune on this 7th April 2025

Adyv. S. D. Korekar
Office: Shop No. 5, Nandgude Complex,
Sai Chowk, Jagtap Dairy, Pimple Nilakh, Pune-411027.

FORM MO,
[See Regulation 33{2}]
By Regd. A/D, Dasti failing which by Publication.

OFFICE OF THE RECOVERY OFFICER - I/l
DEBETS RECOVERY TRIBUNAL PUNE

Unit no 307 to 310 3rd floor, Kakade Biz lcon Building,
Shivaji Nagar, Pune - 411005
NOTICE UNDER AND RULE 53 OF SECOND SCHEDULE TO THE
INCOME TAX ACT, 18961 READ WITH THE SECTION 25-28 OF
RECOVERY OF DEBTS BANKRUPTCY ACT, 1993.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ESTEEM PRESS PARTS PRIVATE LIMITED OPERATING

IN AUTOMOTIVE ANCILARY AT PCNDTA, BHOSARI, PUNE DISTRICT, MAHARASHTRA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Esteem Press Parts Private Limited
CIN: U29309PN2005PTC020213

1. |Name of the corporate debtor along
with PAN/ CIN/ LLP No.

2.|Address of the registered office Plot no. 286, Sector no. 10, PCNTDA, Bhosari,

Pune, Maharashtra, India, 411026

3. | URL of website N.A.

4. | Details of place where majority of fixed  |Plot no. 286, Sector no. 10, PCNTDA, Bhosari,
assets are located Pune, Maharashtra, India, 411026

5. | Installed capacity of main products/ services |The Company is not operational

6. | Quantity and value of main products/
services sold in the last financial year

Nil; (the CD has ceased its business operations
in March 2023)

7.1 Number of employees/ workmen Nil: (the CD has ceased its business operations

in March 2023)

8. | Further details including last available financial | Can be sought by sending request to the
statements (with schedules) of two years, lists | Resolution Professional at:
of creditors, relevant dates for subsequent | estem.ibc @gmail.com
events of the process are available at:

9. | Eligibility for resolution applicants under section | Can be sought by sending request to the
25(2)(h) of the Code is available at : Resolution Professional at:
estem.ibc @gmail.com

10. | Last date for receipt of expression of interest | 23/04/2025

Tahsil M | and situated within the limits of G =) h t of Vil mentioned below. The concerned Borrowers in particular and the public in general are hereby cautioned
ansil viaval and situated within the fimits of sram Fanchayat of Village not to deal with the concerned property and any dealings with the said property will be subject to the RCMao/2018 28-03-2025
Varale, Taluka Maval, Dist. Pune. charge of IDBI BANK LTD. for an amount mentioned below. The borrower's attention is invited to sub- STATE BANK OF INDIA
_ Property No.2— _ _ _ section (8) of section 13 of the Act, in respect of time available to redeem the secured assets. v
All that piece and parcel of the property bearing Residential Flat No. 206, in " P e e Ye—— — ersus
Building No. A, on Second Floor, admeasuring area 48.55 Sq. Mtr. Carpet Bl O 0 ate o ate of escription o utstanding M/S TAURUS AUTO DEALERS PVT LTD & ORS.
area, Enclosed Balcony 9.12 Sq. Mtr., Dry Balcony 2.27 Sq. Mtr. and 9.63 B:;::g‘:’:ﬂi%‘:ﬁy Dem_a\nd Possession Immovable property ALnountd(Rts.) >
Sq. Mtr. Attached Terrace, in the project known as “Kohinoor Majesty” being oy Notice s on date o
C.OnStrUCted on all that piece c.)f Ignd bearlng Survey Nq. 64/.1’ S't%’at?d at Smt Kavita Navnath December! Aoril 05 All that piece and parcel of the Flat/Rs.59,44,512. mEC?‘““w'dﬂm;En_ . ) .
village Varale, Taluka Maval, District Pune, within the Registration District of Raut (co-borrower) p ' No.201, Wing A, 2nd Floor, Shiv94 (Rupees Itis baing proposad to auction tha lollowing property for recovaring the dues of
Pune, Sub District of Taluka Maval Situated within the Revenue limits of| f§and Smt. Kavita 19, 2024 2025 o raksh Vihar, SR No.46, H No5, Fifty Nine the CH Bank/ Ch Financial Institution:-
Tahsil Maval and situated within the limits of Gram Panchayat of Village| fNavnath Raut (Legal Ambegaon BK, Pune Pin Code Lakhs Forty Specification of property
Varale, Taluka Maval, Dist. Pune. Hires & Wife of Late 411046 adm 907 Sq fti.e. 83.82SqF o u r
Date: - 08.04.2025 Sd/- Shri Navnath Kaluram mtr puls Car Parking super built up|Thousand Five Property Details
Place: - Pune Authorised Officer Raut) & Shri Kshitij within the Village limits ofHundred Property Type | Detail Of Mortgaged Immowvable Property
T - : : Navnath Raut (Legal Amabegaon Bk, Taluka and|Twelve and q F ; ; YT
ata Capital Housing Finance Ltd. Hires & Son of Late Registration Sub-District Haveli,[Paisa Ninety Immavablea | All that pieca and parcel of Gat Mo, 292/1/1 & 284/1 sifuated |:
Shri. Navnath District and Registration District|Four Only) as Property at Unchgaon, Taluka Karveer, Dist, Kolhapur ﬂdmeasﬂr-'ngrf
Kaluram Raut).Loan Punein the State of Maharashtraando n 1 0 t h | OH 0,63 Aar along with constructon theraal.
A ccoun t N 0 - Wh|Ch iS bounded anO”OWS: D ecem b er 'ir'{lu EIrD "IE‘.‘rL‘.‘D].' dln:__cted [l:l ':1|E|:I':|EE.'
) yOur s, 1T any, on e sak property with
0007675100121255 & On or towards Egst.l?lat No 20.2’ On2024 P lus o mondh Iram the date of issua of this noltcs, fallEng which, 8 shall be prasuamead
0600675100022154 & or towards South:Staircase & Lift, On further interest F e RSns e fdac o Tha s erty towards your department
0600675100022145 or towards West:Open Space, On orland charges 5 ke ¥ ¥ 1'
|towards North:Open space. |thereon Givenunder my hand and the ssal of the Tribunal, on this date: 28-03-2025
Place :Pune Authorised Officer Sd/-
Date: 08-04-2025 IDBI Bank Ltd. RAVIKANT VINAYAK YADAV
RECOVERY OFFICER I.

W

TATA

TATA CAPITAL HDUSII‘_!_IG FINAHCE LII'-.l"IITED -

Registered Address: 11 th Fiog
Branch Address : TATA GAFITA

||-|.||||-.,|.F I_|' I ELY LD
Tilzk Road, Pune - £
NOTICE FOR SALE OF IMMOVABLE PROPERTY
{Undear Rule 8{8) read with Rula 3{1) of the Security Interest (Enforcement) Rules 2002)

E-fuction Notice of 15 days Tor Sale of Immovable Assets under the Secuntisaton and Reconstrection of Fmancial Azsels and
Enfarcament of Securiy Inferest Act, 2002 read with Fule B8] and Rule 311) of the Secunty Interest (Erforcement) Rules, 2002
Molics is hareby given o the public m geneml and in paricigar 1o the befow mentoned Barrower and’ Co- Botrower, or their fagal
hairsrapresenialives (Borrowers) that the balow described immovable property martgaged 1o Tata Cagital Houging Finance Lid. {TGHFL),
the Possession of which has been taken by the Authonsed Officer of TOHFL, will be sokd on 24-04-2025 on "As |3 where 8" & “As Is what
Is" and "Whatever there 3" and without any recourse basis" farrecovery of outstanding dues from below menfioned Borrawer and Co-
Bomawers, The Reseres Price and the Esmasl Money Deposil is mentioned below, Maoboe is hareby given thad, in the absance of amy
poslponement discontinuance of the sale, the said secured assat | properdy shall be soid by E-Auckion al 2.00 P.M. on the said 24-04-2025.
The sealed envalope containing Demand Draft of EMD for padicipating in E- Auction shall be submitted to the Authonsed Officer of the
TCHFL on or before 23-04-2025 til 500 PM at Branch addess TATA CAPITAL HOUSING FINANCE LIMITED, ASIL, 131 Ficor Avaand

Rasidency, Abhinay Chowk, Tilak Rosd, Pune - 4110410
The sale ol the Secured Assal! Immavabla Praperly will ba on "as s whese condilion 15" as per bred pariculars describad herein belo

11. | Date of issue of provisional list of 03/05/2025
prospective resolution applicants

12, | Last date for submission of objections to | 08/05/2025
provisional list

13. | Date of issue of final list of prospective  {18/05/2025
resolution applicants

14. | Date of issue of information memorandum, |23/05/2025

evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans |22/06/2025

DEBTS RECOVERY TRIBUNAL, PUNE

16. |Process email id to submit EOI estem.ibc @gmail.com

AAVAS FINANCIERS LIMITED

(CIN:LE5922RI2011PLCO34257) Regd. & Corp. Office: 201-202, 2nd Floor,
South End Square, Mansarovar Industrial Area, Jaipur. 302020

POS5ESSI0N NOTICE

‘Whereas, The undersigned being the Authorised Officer of AAVAS FINANCIERS LIMITED unhder the Securitbsation and
Reconstruction of Financial Assets and Enfarcament of Secerity Interest Act, 2002 and in exercise of powers conferred upon ma
under section 13{12) read with Rule 9 of the Security Interast (Enforcement) Aukes 2002, ispeed a Demand Motice calling upon the
bormowers mentioned hersm Below to repay the amount rmenticned in the respectsee notice within 80das frarm the date of recel pt of the sad
motice, The bormowers hawving failed to repay the amount, undersigned has talen possession of the properties described herein befow in
exerciseof powers conferred on me undier section 134} of the sald Act read with Rule Sof the said rules onthe dates mantioned as balowl

The borrower andGuarantor in particular and the public in general is hereby cautioned not to deal with the progerties and any
dealings with the property witl b sybject to the charge of the AAVAS FINAMCIERS LIMITED for an amount mentioned as
below and further interest thereon.

FAPKFE AARPEE EEAATII HAMAARA

Date & Type
of Possession

Date & Amount
of Demand Notios

Description of Property

Name of the Borrower

SACHIN GANAPAT DEVHAR, BOQLCT 24 MILEAT NQ- 217 VILL-BAVEALWADI TAl FHYSICAL
MANISHA SACHIN DEVEAR Rs. 141777/ KHANDALA, DIST-SATARA MAHARASHTRA - | POSSESSION
(AT WO LMBAHO1819- 200116523 Rs. 426300, 415521 f ADMEASURING 72.56 50.MTRS TAKEN OM
GUARAMNTOR ; GANESH PRAKASH 4 OCT 24 4 APR 25

GAIKWAD
(&/C NOL) LNBAHOO0G13- 190079355

Place : Jalpur Date: 08-04-2025

Authorised Officer Aavas Financiers Limited

MName of
Co-bormower(s
Sr.| Loan Ak Amount ag per Rezerve | Earmest af ;
MNo| No J H'EH“E : Domand Notice Price | Money ansiun Guisianding 28 on
Gq.larnnlm[i-}
1. [TCHHLDZ| MR. KULDEEP Rs. 26,36, 345/ (Rupses Rs. Rs. Symbalic. | B 3244196/ | Rupees
TT000100| GOPAL KAMBLE | Twenty Six Lakh Thirfy Eighd | 46,50,0000- | 4,635,000/ Thirty Two Lakh Farty
084873 | MRS, NIRMALA | Thousand Three Hundred | (Fupees {Rupess Four Thousand Cne
GOPAL KAMBLE Farly Five Ordy) Forly Six | Four Lakh Hundrad Minety Six Only)
12-10-2023 Lakh Fity | Siaty Five 25-03-2008
Thousand | Thousand
Only) Cniy)

Description of the immaovable Property : All hat piece and parced of the residential Flal baaring Mo, 19, on Fourth Floor in the building
"Waterily E Unit C-7" of the “Waterdilly E Unit C-7° Co-Operalive Howsing Society Lid: Having registration Mo, PNAFPNALT)
HEGTCA43E2008-07, admeasuning a but up area about TH3 Sq. FLL (72,74 Sgq. Mir,| # Terrace area admeasuring 84 5g. Fis, 5.54 Bg,
k. &ong with parking area admeasuring 120 5q. Fis. [11.14 Sq. M) silualed on B land bearing S, Mo 1772 1872, 18312 baaring
CT3 Mo, 4858, 48581, 4858/2 of the village Pimpri Waghere, In the area known a5 Sukhwani Campus Wallabh Nagar, Pimpn, Pune - 18,
within the registration Division, Pune Sub-Divigion Taluka - Haveli, within the. Pimpri Chénchwad Municipal Corporation and within the
Jurigdiction of Sub-Regisirar Havel Mo. 150 20 Pune.

MNote - SAfiled by the Borrower against TCHFL (LA 14602024 in S&/ J2024) is pending before DRT, Pune, Mo stay order is
passed agalnst TCHFL In the sald case

The: bidders are advised to conduct due diligence before submitting the bid. The avction shall be subjectiothe outcome of the litigation,

Motilal Oswal Home Finance Limited

Corporate Office: Motilal Oswal Tower, Rahimtullah Sayani Road, Opposite ST Depot, Prabhadevi, Mumbai-400025.
Email : hfquery@motilaloaswal.com.

CIN Number :- U65923MH2013PLC248741

mosiiah

PUBLIC NOTICE FOR E-AUCTION CUM SALE

E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property mortgaged to Motilal
Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited) will be sold on “As is where is”, “As is what is”, and “What-
ever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc. as detailed below in terms of the provisions of
SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002) through website motilaloswalhf.com”as per the details given below:

Date: 30-04-2025 11:30 AM to 02:00 PM (with unlimited extensions of 5 minute each)

Date and time of E-Auction:-

Sr. Borrower(s) / Guarantor(s) / Demand Notice Date Description of the Reserve Price, EMD &

No. Loan Account and Amount Immovable property Last Date of Submission of EMD
1. |LAN: LXPUN00117-180055128 / 29-08-2024 ForRs: |Flat No.301 3rd Floor Sara Homes Reserve Price: Rs.1050000/-
" | LXPUN00115-160004582 1813390/~ (Rupees Ru- | S.No.59 Hissa No.3/19 Village- | (Rupees Ten Lakh Fifty Thousand only)

pees Eighteen Lac Thir-
teen Thousand Three
Hundred Ninety Only)

Branch: PUNE2 Borrower: Kondhva Kh Tal.Haveli Dist.Pune _
BALRAJ BABU ORGANTI Co-Borrower: 0 0 Kondhva Kh 411048 Haveli - Five Thousand ~ Only)

SARINA BALRAJ ORGANTI Punch Pune Maharashtra Last date of EMD Deposit: 29-04-2025

EMD: Rs. 105000/- (Rupees One Lakh

2 |TCHHLDE| MR, SAURABH | Fs. 1,18,87.533 - (Rupees Rs. Rs. Symialic: | Rs, 1340274/- | Rupees
200M 00 SHIRKE Ore Crore Eighleen Lakhs | 1,41,00,0007-) 14,10,000/- Thirteen Lakh Forty
071557 &| MR.SADASHIV | Eighty Seven Five Hundred | (Rupees | [Rupees Thousand Twe Hurdred
TCHHFOZ| ASARAM SHIRKE |and Thirty Three Only) is dug| One Crore | Fourteen Seventy Four Only) is
79000100| MRS.SUNITA | and payable by you under | Forty One | Lakh Ten due and payable by you

':-':?1583 EA.DAEHL'III- E‘HIRHE ngwn&m . Lakh E'l'.-:,'ll j'II:IIJEEI'II'.I Lrdar P.grE«EmE-r:I [l
B3 ard an amaount of Rs

gnd @n amount of
Rs 11,07 238" (Rupees
Eleven Lakhs Sevan
Thowsand Two Hundred and |
Thirly Eighi Only] is due and
panyable by you under
Aresment no
TCHHEXZTI000 00071583
Todalng o Hs. 1,28.94 771-

12662040/ | Rupess
Oree Crore Twenty Six
Lakn Sixty Twa
Thousand: Mineg Hundred
Forly Onty) i due and
payabke by you undes
Agresmend no
TCHHLOGZB 000715
5T tofaliing fo Rs.

[Rupees One Grore Twenky 14003244) | Rupess
Minge Lakhs Ninety Four One Crore Forty Lakh
Thousand Seven Hundred Theea Thousand Two
and Saventy One Only) Hundrad Fourteen Cnby)
13-12-2023 01-04-2025

Terms and Conditions of E- Auction: 1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out
therein. Bidders may visit to the Web Portal: https:/lwww.auctionbazaar.com/ of our e-Auction Service Provider, M/s. ARCA EMART PRIVATE LIMITED for bidding
information & support, the details of the secured asset put up for e-Auction and the Bid Form which will be submitted online. The interested buyers may go through
the auction terms & conditions and process on the same portal and may contact to Amit Suresh Nagawade 9372705415 & Deepak Keswad 7208816905, details
available in the above mentioned Web Portal and may contact their Centralised Help Desk: + 91 83709 69696, E-mail ID: contact@auctionbazaar.com.

Sd/- Authorized Officer,
(Motilal Oswal Home Finance Limited) (Earlier Known as Aspire Home Finance Corporation limited)

ate 08-04-2025

Description of the Immavable Propary : All that plece and parcel of residentizl premises bearing Fiat No. 1402 admeasunng canpat
mrea aboud 7287 Square Meters and Enclosed Balconies colleciively a@messuring 16,62 Square Meters togeiher with-making a kotal
area of 9649 Square Meter situated on 14 TH Floor in Buildng Mo, 5 inPhase Mo, | in the Progect fo ba known as "Empire Squase” and
along wilth-an exclsslve rght 1o usa () adjacent Open Terracs colaclively admeasuring 2032 Sq. Mirs. (8} Covered Car Parking Space
Mo, 117 admeasuring 1200 5. Mirs. 81 Upper Floor, Constructed on the land bearing Mo, 2224, 2228, 223, 224801, 224472, 2248, a0
bearing C,T.5, No. 4746, 4757, 4752 sitluated a1 Villaps Chinchwad, Taluka Hawveli, Disdrict Pune

Disclosure ;- Safied by the CO-Bomower agansl TUHFL (SARZ4T120:25) is pending betore DRT Pune, No stay ordaris passed against
TCHFLin the said case.

The bidders are i lsed mmnductdue dlllgﬁ'h’:ﬁ before submifts 1g1he bid. The Elllﬁlﬂf‘“h"ﬂlbﬂﬁuhﬁ-ﬂtlﬂmﬂ outcome of the Bigation,

Al e -iu.-:hun the pu-::ht gunerally 1% invited to-subrmil thedr Lnr:im plarsnnallg.- No officer o other Pars0n, nawng any duty o pml‘-:en'- in
connection with thes sale shall, howsver, directly arindrecty bid for, acquire or aftlempl to acquire zny lnﬂestlnlhelrrrn:-'fatlleF"t'ﬂerlys-:ﬂd
The sale shall be subject to the condilions prascrbaed in the Securily Interesl (Erforcamant) Rubas, 2002 and to the follwing furthiar
congddions
NOTE : The E-auchon of the propartes will take place throwgh portal hElps Y BaiDeal in oo 28-00-202%5 babwesn 2 00 P to 3,00 PM wilh
limited extension of 3 minutes gach
Terms and Condition ; 1. The pariculars specified m the Schedule herem befow have been stated to the best of the méarmetion of the
undarsigned, bul the undersignad shall not be answerable for any errar, misstaternant or omission in this proclamaticn. In the eventof any
dspiude arising as to the amount bid, or-as to the bidder, the Immovable Propsry shell &t ence agasn be put up fo auction subject fo the
descrabon of the Authonsed Cdficer. 2. The Immowvabla Proparty shall not be sold below the Resarma Price, 3, Bid increment Amaunt will be;
Re. 10,000/ (Rupees Ten Thowsard Only). 4. Al e Bids submitled for the purchase of the properly shall be accompanied by Eamest
Money ag menfioned ahove by way of 3 Demand Draft favorng the TATA CAPITAL HOUSING FINANCE LT Payable at Branch
addrass, The Demand Drafts will be returned ko the unsueccassiul bidders alter auchion. For payment of EMD throwgh NEFTIRTGSIMPS,
kindly contact Authorsed Officer. 5. The highest badder shall be declared ag successful bidder provided: always that hefshe is: [egally
qualified to bid and provided further that the bid amount is not [ess than the reseres price. 1t shall be in the discretion of the Authorised
Dﬂlﬂurm decline acceptance of the hghast bid when the price offerad appears so cleady inadequabe as o maka it insdvisable to do so.
B, Forreasons recorded, it shall ba inthe dscretion of the Authorised Officer to adjournddiscontinee the sale. 7, inspection of ihe fmmovable
Praperty can be done on 15-04-2025 between 11 AM bo 500 PM, with prior appeintment. &, The person deciared a5 a sucoassiud Bdder
shall, immedialaly alter such dadaration, deposil twenty-fve per cenl of the amount of purchase moneybid which would include EMD
smount to the Authorised Officer within 24Hrs &nd in default of such depasit, the property shall forthwith be put to fresh auctiond3ake by
prvile trealy, 9. In case the inital deposit 5 made as above, the balance emound of the purchasa money payable shafl be paid by the
purchaser o the Authorsed Officer on or betars B 15th day from the date of confirmation of the sale of th property, exclusive ol such day,
o if the 15ihday bea Sunday or ciher holiday, them on the first office day after the 15¢8h day. 10, Inthe event of default of any payment within
the. perod menticnad above, the property shall be gt o fresh auchon’Sale by privats freaty, Tha daposit including EME shall sland
forfeibed by TATA CAPITAL HOUSING FINANCGE LTD and the defsulting purchases shall kose 3l claims fo the propeny.
11, Betads of any encembrances, known b fhe TATA CAPITAL HOUSING FINANCE LTD, to which the properdy is liabie: as per table
ghawe: The Intending Bidder is advesed 1o make their own independant mquiries regarding encumbrancas on the propery mckeding
statutory liabilities arears of propery fax, elecincily ate; 12, Forany other defails or for procedure onling fraining on e-auction the
prospective bedders may confect the Service Providar, ValueTrust Capital Services Privale Limited, 585 Hasling Colony, VIP Magar,
Anandapur, Kolkala 700 100 through (2 coordinators, Auction Manager@BidDealin or Manish Bansal, Email |d
Manish.Bansali@tatacapilal. com Avihorised Officer Mobie No 3588963596, Please send vour query on Whatshpp Mumber - 3990078569
13. TOS of 1% will be applicable and peyable by the highest badder over the highes! declared bid amowund, The paymant needs to be
deposded by highest bidder in the PAN of the owner borowerns) and the copy of the challan shal be submalted 10 aur comparny
14. Pleage refer to the bedow fink provided in secured creditor’s website waww hitps: ifsor Wtaqen| for the above detailz. 15. Kindly also visi
thelink: htlps:ffevn dalacapital comidproparty-disposal, hbml
Please Note - TCHFL hias not engaged any brokeragent apar from the mentoned auclioning paniner for salefauction of this propey.
Interasted parties should only contact the underssgned or the Authonsed officer for all quenes and enquiry in this metier,

PLACE : PUNE | DATE : 08-04-2025 Sdi- Authorised Officer, Tata Capital Housing Finance Lid.

T HDFC BANK IRl e preeey DENMAND
e Bund Garden Road, Pune 411001

W understand your world NOTICE

(UnderSection 132] of the Secundization and Beconstruction of Financeal Assets and Enforcament of the Sacunty Interest et 2002)

The: following borrower and co-borrowers avaided the bedow mentioned secured koan from HOFC Bank Lid. The loan of befow menfioned
borrower and co-borrower have been secured by the morgage of their respective properties. As they hava failed fo adhere fo ihe terms &
canditions of the respectve loan agreement and had bacome irregular, their loan was classilied as NPA as per the BBl guidelings
Amount due by them b HOFC Bank Lid, menbaned 25 per respective nobice ssued mare padicularly described in the following Lable and
furiher interest on the said amount shalf also be applicable and ihe same wil be charged as per contractual rale with effect from 1heir
respecive dales

"";“? ""': :1,“' Name of Borrowers pgﬁ' ;E;J Notice Details of

Lyﬂgﬂ' & cn.hurmmrl Hﬂtiﬂ ﬂ'&tﬂ ﬂll:umd HERT
BE259093 |Borrower - Viraj Rajendra Borate s, H0IZ025 All That Piece And Parcel Of Shop
Add- B30V, Zonigala Angan, 3ector Mo 29, Escon| 17646100 Bearing MNo. 02 Admeasuring 2343
LOAN  [MandrRoad. Pune-411001 (Rupaes S0. Fis. e 2164 Sg. Mirs,
AGAINST |Shop Beanng MNo. 02, On Lower Ground Floor, Amar|  Severlean Sibuated On Lower Grownd Floor,
PROPERTY |Samruddni Building. 8.7, 11And 12 Cur OF 5. No. 221 Hissa| | acks Sixty- In Bullding Known As Amar
Mo, 111, Siluated A Hadagsar, Taluka Havell, Disl. Pune. four Thousand Samruddhi. Which is Construaled
Co-borrower - Vanita Rajendra Borate Six Hundrad On Plot No, 6,7,11 And 12 Our Of
Add: - At~B557, Sonagala Angan, Sechor No 23, Escon| and Tan Cnly) S. No.221 Hissa No. 1/1, Situated
Ma,r"ﬂ'? Road, Pune-411001 outstanding as Al Hadapsar, Taluka Havall, Dist,
Rajendra Bajrang Borate on 22012025 Pune, (property Owner Mame

Add: - BA0T, Sonigala Angan, Saclor Mo 28, Escon \anita Rajendra Barate)

Mander Road, Puna—411001 J

You ara hereby called upon bo pay the amounts dus bo HDFC Bank Lid. a5 per the details shown inihe above able with confracied rabe of
interast thereupon from thair raspeclive dates and other costs, charges ate, within 60 days frarm the date of this publication, fading which
the undersigned shall be consirained to miliate proceedings under sechion 134314 of the SARFAES| Act, agamst the morgaged
properies mentoned hereinabove fo realize the amount due tothe HDFC. Bank Ltd. Further you are prohibited Llis. 134 13) of the said Act
frorntransfarring the secured asset either by way of salel lease or otherwise.
Place : Pune Sdi- Authorised Officer

HOFC Bank Lid.

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Date : 08/04/2025
0
Cllﬂ]ﬂ Corporate office address:-Chola Crest,Super B, C54 & C55,4, Thiru Vi Ka
' Industrial Estate, Guindy, Chennai — 600 032

POSSESSION NOTICE [(APPENDIX IV) [Under Rule 8(1)]

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited , under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of the powers
conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned
below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned below) to repay the amount
mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The borrowers mentioned herein below
having failed to repay the amount, notice is hereby given to the borrowers mentioned herein below and to the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on me under sub-section (4) of Section
13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers mentioned here in above in particular and the
public in general are hereby cautioned not to deal with said property and any dealings with the property will be subject to the charge of M/s.
Cholamandalam Investment And Finance Company Limited for an amount as mentioned herein under and interest thereon. The borrower's
attentionis invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.

Date of .
Sl Name and Address of the Description Of The Date Of

No. Borrowers & Loan Alc no. Dﬁ;rt‘iaclld 0/S AMT Property Possessed Possession

1. | Loan Account Nos. HLO3NUP000003132 ' Rs.2180679- |All that piece and parcel of the|

Mr/Mrs. JAYASHRI DAYANAND BHUSE S (Rupees | property bearing Flat No.304 Builtup S

Mr/Mrs. DAYANAND PUNDLIK BHUSE ) Twenty One | area admeasuring about 615 Sq.Ft. 3

Both are Rlo. at S Lakhs Eighty |i-€. 57.16 .Sq.Mtrs., on the tt’nrd floor S

Morya Park Kadamvak Vastijonikalbhoropp Telephone| = | Thousand Six |in the building known as "MORYA 3

Exchange, Haveli, 412201 Hundred PARK'™, constructed on land bearing £

’ ’ ' S ; Gat No.295 area admeasuring about 2

Also At eventy Nine . p

) Only) a as on 00H-05R i.e. 500 Sq.Mtrs. out of land 5

) . - 14-03-2024and - 3

Floor, Kadamwasti, NR Solapur Highway, Haveli, 412201 interest 00H-35R, Situated at Kadamwak 2

h Wasti, Tal-Haveli, District-Pune. S

ereon. Boundaries as per the Sale Deed.

For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED,
AUTHORISED OFFICER

Date: 29/03/2025
Place : Haveli

financialexp.epapr.in

FCA Vinod B. Dongare

Resolution Professional of

Esteem Press Parts Private Limited Process

Email ID: estem.ibc@gmail.com Reg. Email: cavinoddongare@gmail.com
Registered Address Office No 8, First Floor, Sukhwani Fortune,

Above Gharonda Hotel, Morwadi Court Road, Pimpri, Pune-411018
Registration No: IBBI/IPA-001/IP-P-02872/2023-2024/14391

AFA No: AAI/14391/01/300625/107001

(valid till: 30-06-2025)

Date and Place: Pune 07/04/2025

FORM NO,
[See Regulation 33(2)]
By Regd. A/D, Dasti failing which by Publication.

OFFICE OF THE RECOVERY OFFICER - I/l
DEBETS RECOVERY TRIEUNAL PUNE

Unit no 307 to 310 3rd floor, Kakade Biz lcon Building,
Shivaji Magar, Pune - 411005
NOTICEFORSETTLING ASALE PROCLAMATION UNMDER RULE 53 OF
THE SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READWITH

THE RECOVERY OF DEBTS & BANKRUPTCY ACT, 1993.

RC/9/ 2018 28-03-2025
STATE BANK OF INDIA
Versus
M/'S TAURUS AUTO DEALERS PVT LTD & DRS.

To

[CD 1] Wis. Taurus Auto Dealers Pyt Lid:-Having s Office AL-B5572D,
SharadaArcade, Pune Satara Road, Pune-411037

[CD 2] Mr. Rajeey Malviya:-425/59, TMN. Colony, Guiltekdi, Pune 411037,
[CD 3] Mrs. Samata Malviya:-425/58, TMVY, Colony, Gultekdi Pune-411037

Wheraas you the was crdered by thes Presiding Officar of DEBETS RECOVERY
TRIBUMAL PUNE who had issued the Recovery Certificate dated 30/08/2018
i QAMBZ016 to pay to the Applicant Bank the sum of Ris. 22,07 83, 855.00
{Rupees Twanty Two Crores Seven Lakhs Eighty Three Thousand Eight
Hundred Minety Mine Only) along with cost and interest of Ris. 2,88, 89,349/
{Rupees Two Crores Eighty Eight Lakhs Eighty Nine Thousand Threa
Hundred Fourty Nine only} aggregaling to Rs. 24,96, 73,248.00 [Rupaes
Tweanty Four Crore Ninety Six lakhs Seventy Three Thousand Two Hundrad
Fourty Eight only) payable by you {Jointly & Severally with CD-2 & 3), and
whearzas the said has nol baen pad the undersigned has crdarad tha saka of
under mantlanad mmovable proparty,

CH Bank is entitled to recover aggregate sum of Rs., 6,31,92 468/- (Rupees Six
Croras Thirty One Lakh Ninety Tweo Thousand Four Hundred Sicty Eight
only) (Cash Credit) from COs together with future interest @ 12.80% p.a, with
monthly resis and aggregate sum of Rs, 9,87.46,727.00 (Rupees Nine Crores
Eighty Seven Lakh Fourty Six Thousand Seven Hundred Twenty Sewven
enly} [E-DFS, {Ford India Ltd.-Pung Division] from CDs with future interest @
9. 70% p.a. with monthly rests and aogregate sum of Rs, 5,88 44 704,00 (Rupees
Five Crores Eighty Eight Lakh Forty Four Thousand Seven Hundred Four
only) [e-DFS (Ford india Lid. - Kolhapur Dhivisionifrom COswith fuiure inferest
@@ 9 .70 p.a. with monthly rests from the date of filing of Criginal Application i.e.
215t Cotaber, 2015 il the date of payment/realization in fulk,

2. You are hereby informed thal the 06-05-2025 at 10.30 A.M. has bean fixed
for drawing up the prodamation of sale and sattling the terms thereof, You are
sale ard requested 1o brirg te the notice of the undersigned any encumbrances,
charges, calms or liabllitles altached to the sald properties or any portion thereof,

Specification of property

Froperty Detalls
Property Type Detall O Morigaged Immovable Property
Immavable All that piece and parcel of Gat No.282/111 & 294/1 situated

Property at Unchgaon, Taluka Karvaer, Dist. Kolhapur admeasuring

OH 0.63 Aar along with construction tharaeod.
Given under my kand and the seal of the Tribunral, on this date: 28-03-2025

Sdi-

RAVIKANT VINAYAK YADAW
EXPRESS

Cafreers

DEBTS RECOVERY TRIBUMNAL, PUNE
SHIRUR SHIKSHAN PRASARAK MANDAL,SHIRUR,
DIST - PUNE 412 210

Applootions are inviled 1or the foliowing teoching & odman positions for
iLii Dhariwal English Medium School, Shinur Dist- Pune (Mon-Grant) for
Pre—~Prirmary, Primory & Secondory Ssction for the Acodemic Yeor 2026-26
imterested condicdoles o por the guobiicohon menboned baeiow Moy opply with Setolld
bile-ciato olohg with neceseary certificatestestirnaorals o S -l T
office sspma@gmoilcom wMhin 15 doys rom he ote of odverTeamanl E
and ot 1 e Googls fomm (lrough the OF -Codes

Pra-Primary & Primary

5. No. | Position Minimium CQualilicathons Expariancs
1 P—— Droaiaats Foim oy Tocully, B0 Feom ol Teaching
v Bt e g i P Primany &
} e _Pnmaey Livgish Modiurn Sohoo!
1 Aswl | meecie Wy - Tigiring Carliliooe nic/
[P Prumary | Tpacher Troning Certicos- 116
Fre-Frenory Tegchees Tronng C -r-unm' HELC D id.
Rawl Teoshe | MEnory | 1‘-' =1L | Il.lu.ll'l'l'h I.I'I.I-|H-|'L|
i et : B Com, Computes Frmassagn. Tally. Doy m
lecwl Cnline Wik, Typing Moot Englah, &0 wpm
S-I-cundﬂrl.l
e Vo.| Fosition Qualification _
| | Feirsiipeat Foul Deoduste §Ed /M F 18 Yeors Tepching and
dcprinisirarie [ipedience o ngish Medium Schom |
j “Aast Teocher Al Bic, MAMEC R fd/Mid
I!'.uc-u"nnr.' AH Surbeescin |
i “&copuniom T | mCom, Toly, EFiciency in Bxced, Online Work Typing,
Aoty English

“Frefemoc Wil be glven 1o e condaotm who Mo fuency in inglish, sompules proficiency
teaching st & evperienon” Teaching Liperiencs of Dngish M Sohool
=udified Gppkasnls ihtuld Mehlich il Fibbile uhiber & Befaonal &-mal I/ 1he applcathon
“Guaifred condictes wil be colied for on mierview by e-mmoil
SEcrelacy Fragigent

Shirgr Shikshon Frasorak Monaagl, Shina

Pune
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(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

. |Name of the corporate debtor along

Esteem Press Parts Private Limited

with PAN/ CIN/ LLP No. CIN: U29309PN2005PTC020213
2. | Address of the registered office Plot no. 286, Sector no. 10, PCNTDA, Bhosari,
Pune, Maharashtra, India, 411026
3. | URL of website N.A.
4. | Details of place where majority of fixed  |Plot no. 286, Sector no. 10, PCNTDA, Bhosari,
assets are located Pune, Maharashtra, India, 411026
5. | Installed capacity of main products/ services |The Company is not operational
6. | Quantity and value of main products/ Nil: (the CD has ceased its business operations
services sold in the last financial year  |in March 2023)
7.1 Number of employees/ workmen Nil: (the CD has ceased its business operations
in March 2023)
8. | Further details including last available financial | Can be sought by sending request to the
statements (with schedules) of two years, lists | Resolution Professional at:
of creditors, relevant dates for subsequent | estem.ibc @gmail.com
events of the process are available at:
9. | Eligibility for resolution applicants under section | Gan be sought by sending request to the
25(2)(h) of the Code is available at : Resolution Professional at:
estem.ibc @gmail.com
10. | Last date for receipt of expression of interest|23/04/2025
11. | Date of issue of provisional list of 03/05/2025
prospective resolution applicants
12| Last date for submission of objections to | 08/05/2025
provisional list
13. | Date of issue of final list of prospective |18/05/2025
resolution applicants
14. | Date of issue of information memorandum, {23/05/2025
evaluation matrix and request for resolution
plans to prospective resolution applicants
15.] Last date for submission of resolution plans |22/06/2025
16. | Process email id to submit EOI estem.ibc @gmail.com

FCA Vinod B. Dongare
Resolution Professional of
Esteem Press Parts Private Limited Process

Email ID: estem.ibc@gmail.com Reg. Email: cavinoddongare@gmail.com
Reaqistered Address Office No 8. First Floor, Sukhwani Fortune.
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